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Item No.07         Court No. 2 
 
 

  
BEFORE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI   
 

   
 

 

Original Application No. 274/2022  
( IA NO 498/2024 ) 

 
 

Prem Aggarwal & Ors.       Applicant 
 

Versus 
 
 

 Government of NCT of Delhi          Respondent(s) 
 

  
 

Date of hearing: 20.11.2024 
 

 
 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER  

    
   

 Applicant: Applicant in Person (through VC) 

Respondents: Ms. Jyoti Mendiratta and Ms. Ananya Basudha, Advocates for 
Respondents no-1, 4, 5 and 6.(Through VC) 

 Ms. Sakshi Popli, Advocate for DPCC 
 Ms. Puja Kalra and Mr. Virendra Singh, Advocates for Respondent no. 2 
 Mr. Vibhav Mishra and Ms. Nitya Prabhakar, Advocates for Ghaziabad 

Nagar Nigam (through VC) 
 Mr. Bhanwar Pal Singh Jadon, Mr. Harsh Vardhan Singh Rajawat, Ms. 

Gargi Chaturvedi and Mr. Ayush, Advocates for U.P. Jal Nigam and 
UPPCB 

 Mr. A.D.N. Rao Senior Advocate (through VC) with Dr. Nandita Rao and 
Mr. Amit Peshwani, Advocates for DJB 

 Mr. Siddharth Sanger, Advocate for Respondent No. 10 (through VC) 
 Mr. Anuj Kumar Sharma Advocate for respondent No. 21 
 Mr. Dev Shukla and Mr. Atul Mishra, Advocates for Respondents no. 14 

and 22 
 Ms. Priyanka Swami, Advocate for Nagar Palika Parishad Loni. 
 Mr. Varun Sharma and Mr. Anmol Wadhwa Advocates for respondent no. 

24 
 

 

 
ORDER 

 
 

1. One report has been filed by Delhi Jal Board and another by UP Jal 

Nigam.  
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2. It has become evident that both reports are incomplete and several 

aspects have not been dealt with and when pointed out, learned counsel 

appearing for respective parties seek further time to file reports/affidavits.  

 
3. Let them do so within least 2 weeks.  

 
4. List on 12.12.2024. 

 
Sudhir Agarwal, JM 

 

 
 
 

Dr. Afroz Ahmad, EM 
 
 
 

November 20, 2024 
Original Application No. 274/2022  
( IA NO 498/2024 ) 
AB 
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74 MLD STP INDRAPURAM  
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NALA TAPPING POINT OF 74 MLD STP, INDIRAPURAM 
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MAIN SEWAGE PUMPING STATION AND INLET CHAMBER 
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PRE-TREATMENT STILLING CHAMBER & FINE SCREENS ( 06 MM ) 
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GRIT CHAMBER  
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DISTRIBUTION CHAMBER 
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SEQUENTIAL BATCH REACTOR 
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MAIN AERATION ZONE 

 

 

  

517



SETTLING 
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DECANTING PROCESS 
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SLUDGE THICKENER & CHLORINE CONTACT TANK 
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EFFLUENT CHANNEL 
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qHIY-0522-2620172,2620272 
-t- cenagar_upjn@yahoo.in 

fei: 3) 

yoio y< fi4-GUÌadl|HN 

.07.2024 

S090 td H HARUT Yd lar agre ftuH-1975 JT Fyitfeg 2021 R-31(1) qg R-37(1) 

docte-ty acfeA HO ÇAOGfoeo GrUR frcaI 06/2012, 274/ 2022 a ry faH13Ì HO 

V0I-274/2024 Prem Agrawal & Ors Govt. of NCT of Delhi & Ors. Ì 310 1IS f¢0o 08.08.2024 Ì E-0 È 
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